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Peti tio n (s ) for Speci al Leave to Appe al (Crl) No(s).9001/2008

KESHAVKUMARGUPTA Petitioner(s)
VER SU S
STATEOFU.P. Respondent(s)

(Wit h appl n (' s) for bail and office repor t)

Date: 09/07/200 9 This Peti tio n w a s called on for heari n g today.

ForPetitioner(s)
Dr. (Mrs.) VipinGupta, Adv.

ForRespondent(s)

UPO N heari n g couns el the Cour t made the following
ORDER

Though, petitioner has filed proof of ser vice, but no
affid a v it has been filed.

Accordingly, petition ertofilean affidavit within

wee k .

Listagainon 28.7.2009.

(M.K.GUPTA)
Registrar

rd



